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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION 201 OF 2024

IN THE MATTER OF:
AMIT KUMAR ...APPLICANTS
VERSUS
STATE OF UTTAR PRADESH & ORS ...RESPONDENTS
INDEX
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1. [COMPLIANCE REPORT ON BEHALF OF THE CHIEF 3-10
DEVELOPMENT OFFICER, SHAMLI, UTTAR PRADESH
ALONGWITH THE SUPPORTING AFFIDAVIT.
2. |ANNEXURE-1.
Letter no.1599/0a No.201 documenting the formal communication issued 11
by the U.P. Pollution Control Board regarding compliance with the NGT
order.
3. | ANNEXURE-2.
Model Estimate on Renovation of Khokri River containing the 12-92
detailed financial model and cost estimates prepared for the
renovation of the Khokri River.
4. | ANNEXURE-3.
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MNREGA Action Plan outlining the action plan formulated
under the MNREGA scheme for mobilizing local labor for the 23-24

river's restoration work.

5. [ANNEXURE-4.

25-32

Report on Drains into River Khokri detailed measurement and
capacity of 16 filter chambers and 2 waste stabilization ponds

6. [ANNEXURE-S.

Tree Plantation Action Plan specifying the comprehensive
strategy and cost estimates for the tree plantation initiative along
the banks of the Khokri River.

33-38
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION 201 OF 2024

IN THE MATTER OF:

AMIT KUMAR ...APPLICANTS
VERSUS

STATE OF UTTAR PRADESH & ORS ...RESPONDENTS

COMPLIANCE REPORT ON BEHALF OF THE CHIEF DEVELOPMENT
OFFICER, UTTAR PRADESH ALONGWITH THE SUPPORTING
AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

1. That this report is filed in compliance with the order dated 06.12.2024 passed in
OA No. 201/2024 Amit Kumar vs. State of Uttar Pradesh and others, filed before
the Hon’ble National Green Tribunal

2. That on 25 March 2025, the Regional Office of the U.P. Pollution Control Board,
Muzaffarnagar, under reference number 1599/0A No.-201/Amit Kumar
(Khokhari)/Shamli/2025, issued a formal communication addressed to the
Regional Officer, UP Pollution Control, Saharanpur. That the said
communication, , pertains to the compliance with the order passed in the
aforementioned case and states that the restoration plan for the seasonal Khokhari

River, which flows through Shamli District, has been duly forwarded by the
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District Magistrate, Shamli, to the Director (Technical) of the National Mission
for Clean Ganga, Ministry of Jal Shakti, Government of India, along with all
pertinent attachments for further necessary action. Copy of Letter no.1599/0a

No.201regarding compliance with the NGT order is annexed herewith as

ANNEXURE-1

. That subsequently, a detailed report was transmitted from the office of the District
Magistrate, Shamli, through letter number 450/NGT/OA No. 201/2024/2025
dated 22 March 2025. That this report addresses the compliance requirements
stipulated by the Hon’ble National Green Tribunal and outlines an exhaustive
action plan detailing both technical and financial aspects, as well as the
environmental and infrastructural measures proposed for the rehabilitation of the

Khokhari River.

. That the restoration and rehabilitation plan for the Khokhari River is set forth
with clear factual and technical details. That the seasonal Khokhari River
originates in the village of Chausana Jadid, which falls under the development
block “Un,” and then traverses through several villages—namely, Chausana,
Gurjarpur, Jijaula, Kala Mazra, Kamalpur, and Nai Nangla Sakauti—before
merging with the Yamuna River at Majra Khwajapura in the village of Kabirpur.
That the total measured length of the river within the district is approximately

17.84 kilometers, with an average width of 22 meters.

. That pursuant to the directive of the Hon’ble National Green Tribunal, a joint
committee was duly constituted by the Deputy District Magistrate and the Block
Development Officer of Oon. That the committee was mandated to rehabilitate

the Khokhari River by preparing an action plan which included detailed
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provisions for marking, removal of encroachments, and excavation. That as part

of this process, the Block Development Officer of Oon generated 50 MNREGA

IDs under the Mahatma Gandhi National Rural Employment Guarantee Act to

facilitate the renovation and excavation work. That an estimate for the proposed

work under the MNREGA scheme was calculated at Rs. 288.06 lakh. The

following table, reproduced in its entirety, details the parameters by village:

S.No | Name of | Length | Average MNREGA | Total Numbers of | MNREG | Probable
covered of river | Width of the | estimate MNREG | workers who | A period  of
in river in the | amount for | A worked in the | Accordin | completion
village | village River workers | year 2024-25 g to time | of work by
in Km renovation | in  the estimates | MNREGA
in village workers
Rs.
1 Bhadi 0.4 22 m 670305 158 1 2828 7 year 74
days
2 Chausana 3.35 22 m 5165541 233 47 21796 1 year 24
Jadid days
3 Chausana 0.09 22 m 187359 420 30 791 1 day
4 Gujarpur 1.32 22 m 2702689 123 12 11404 2-year 60
day
5 Jijaula 3.02 22 m 2337802 266 48 9864 56 days
6 Kabirpur 2.35 22m 4784255 91 7 20187 8 years
7 Kala Majra 1.03 22m 1580638 194 11 6670 1 year 66
days
8 Kamlapur 241 22 m 4102567 103 22 17311 2 year 60
days
9 Kertu 1.2 22 m 2482536 118 25 10475 1 year 14
days
10 Nai Nagla 2.67 22 m 4790716 204 46 20214 1 year 20
Sakauti days
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Estimate 8
Total 17.84 22 m 288.04 - - - years
Lakh

6. That subsequent developments reveal that the action plan initially made available
by the Chief Development Officer, Shamli, through office letter no. 328/ST dated
30 November 2024, was duly transmitted to the Hon’ble National Green Tribunal,
New Delhi. That due to the extensive period estimated for the completion of work
under the MNREGA scheme, compounded by the insufficiency of available labor,
it was determined that executing the project via MNREGA was impracticable.
That accordingly, an alternative proposal for mechanized excavation was
developed, for which the Block Development Officer provided an estimate of Rs.
564.455 lakh to complete the excavation work. Copy of the comprehensive
financial model and cost estimates for renovating the Khokri River is annexed

herein as ANNEXURE-2.

7. That this alternative method is deemed both expedient and fully compliant with
the Tribunal’s directive for early restoration. That the detailed action plan
formulated under the MNREGA framework is further described in ANNEXURE
3.

8. That further reports from the District Panchayat Raj Officer indicate that 16 drains
from various Gram Panchayats discharge domestic wastewater into the Khokhari
River. That in order to address this issue, an estimate of Rs. 15.874 lakh has been
provided for the construction of 16 filter chambers and 2 waste stabilization
ponds. That the detailed report specifying the number of drains falling into the

Khokhari River along with the details of the measurement and capacity of 16 filter
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chambers and 2 waste stabilization ponds is annexed herewith as ANNEXURE
4(Colly).

That it has also been observed that, apart from a few permanent constructions, the
majority of the Khokhari River’s corridor is free from encroachments, and that
any encroachments present will be removed in conjunction with the excavation
work. That the Divisional Forest Officer has recommended a tree plantation
initiative along the river banks, with an estimated allocation of Rs. 112.498 lakh
to facilitate ecological restoration through afforestation. That the corresponding

detailed tree plantation action plan is attached as ANNEXURE 5 .

That in summary, the financial requirements for the entire restoration work are as
follows: the cost for mechanized excavation is estimated at Rs. 564.455 lakh; the
cost for waste water treatment is estimated at Rs. 15.874 lakh; and the cost for tree
plantation is estimated at Rs. 112.498 lakh. That the total aggregate estimated cost
amounts to Rs. 692.827 lakh. That proposals for securing the necessary funds are
currently being incorporated within the action plan of the District Ganga
Committee, and corresponding proposals have been forwarded to the State Clean
Ganga Mission, Namami Gange, and the Rural Water Supply Department, UP,
Lucknow.

That in view of the non-availability of sufficient labor under the MNREGA
scheme and the inadequacy of local village funds, an additional proposal has been
formulated. That, as detailed by the Block Development Officer, Wool (Shamli)
in letter number 5073/Account-MGNREGA/2024-25 dated 19 March 2025, a
proposal amounting to Rs. 5,64,45,500.00 has been prepared to execute the work
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through other implementing agencies. That this proposal has been duly

transmitted to the Chief Development Officer, Shamli for the requisite action.

12. That the actions undertaken by the authorities in Shamli District reflect strict
adherence to the mandate issued by the Hon’ble National Green Tribunal. That
the process adopted has been methodical, transparent, and duly recorded in all
communications and reports. That every administrative decision—from the
generation of MNREGA IDs and the preparation of detailed cost estimates to the
adoption of mechanized excavation in view of labor constraints—has been

communicated in writing, thereby evidencing adherence to due process.

13. That the detailed delineation of financial requirements and the proactive inter-
departmental coordination in seeking funds from multiple state and central
agencies ensure that the restoration project is both fiscally responsible and
environmentally sound. That the inclusion of comprehensive measures addressing
waste water treatment, solid waste management, encroachment removal, and tree
plantation demonstrates a holistic approach aimed at restoring ecological balance

and safeguarding public health.

Through

Date: 24.03.2025
Place: New Delhi
PRIYANKA SWAMI
ADVOCATE
COUNSEL FOR SEIAA UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail;advprivankaswami@gmail.com
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION 201 OF 2024

IN THE MATTER OF: )
AMIT KUMAR ...APPLICANTS
VERSUS
STATE OF UTTAR PRADESH & ORS ...RESPONDENTS
oy,
5 \N‘ AFFIDAVIT
Y’% LVINAY KUMAR TIWARI aged about 57 years S/o Shri UMA SHANKER

TIWARI is presently posted as CHIEF DEVELOPMENT OFFICER.SHAMLI,

. Plhaying it so ficeat SHAMLIL \(
\ L My

am posted as stated above and Well conversant with the facts of the

case and as such competent to swear this affidavit before this

-

instructions. m
P
contd......2...
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3. That the contents of the accompanying Report are true and correct, and the

knowledge has been derived from official records and nothing material has

been concealed therefrom. )\[%
o,

5

DEPONENT

VERIFICATION

contents of the foregoing affidavit are true and correct to the best of my knowledge

and no part of it is false and nothing material has been concealed there from.
b3 125 .
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ANNEXURE-1


2./%.4’\INEXURE-2

DISTRICT - SHAMLI

FINANCIAL YEAR
2024-25
NAME QF WORK:- RENOVATION OF KHOKAR] RIVER
NAME OF DISTRICT. SHAML]
~ NAME OF BLOCK . Oon
NAME OF VILL -
1 BHADI 40Km
2 CHAUSANA JADEED 3.35Km
3 CHOSHANA 09Km
4 GURJARPUR 1.32Km
5 JIJOLA 3.02Km
6 KABEERPUR 2.35Km
7 KALA MAJRA 1.03Km
8 KAMALPUR 2.41Km
9 KERTU 1.20Km
10 NAINAGLA SAKOTI 2.67Km

USTIMATED COST- [ 5644550000 | Lakh ]

S.N. NAME OF OFFICER

DESIGNATION
1 Shri. Umakant Mudgal BDO.OON
\ l 3 Er. Amit Kumar JUNIOR ENGINEER

12


ANNEXURE-2
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sRID

(N(,_ CHANAGE NoO. L IS)II;;J'?'?[ CUT DEPTH | PLAN AREA QT{:;EiE& QTY

—

46| 4500 | TO 4600 | 100 [ 030 1.50 16.00 480.00 2400.00
47 1 4600 L TO0 | 4700 | 100 [ 030 1.50 16.00 480.00 2400.00
48 | 4700 | TO 4800 | 100 | 030 1.50 16.00 480.00 2400.00
49 | 4800 | TO 4900 | 100 [~ 030 1.50 16.00 480.00 2400.00
50 | 4900 [ TO 5000 | 100 | 030 1.50 16.00 480.00 2400.00
51 5000 [ TO 5100 | 100 | 030 1.50 16.00 480.00 2400.00
52 | 5100 | TO 5200 | 100 | 030 1.50 16.00 480.00 2400.00
53 | 5200 [ TO 5300 | 100 | 030 1.50 16.00 480.00 2400.00
54 | 5300 | TO 5400 | 100 | 030 1.50 16.00 480.00 2400.00
55 | 5400 | TO 5500 100 0.30 1.50 16.00 480.00 2400.00
30 | 5500 | TO [ 5600 | 100 0.30 1.50 16.00 480.00 2400.00
37 | 5600 | TO [ 5700 | 100 0.30 1.50 16.00 480.00 2400.00
58 | 5700 [ TO 5800 100 0.30 1.50 16.00 480.00 2400.00
59 | 5800 | TO 5900 100 0.30 1.50 16.00 480.00 2400.00
60 | 5900 | TO 6000 100 0.30 1.50 16.00 480.00 2400.00
61 | 6000 | TO 6100 | 100 0.30 1.50 16.00 480.00 2400.00
62 | 6100 | TO 6200 | 100 0.30 1.50 16.00 480.00 2400.00
63 | 6200 | TO 6300 | 100 0.30 1.50 16.00 480.00 2400.00
64 | 6300 | TO 6400 [ 100 0.30 1.50 16.00 480.00 2400.00
65 | 6400 | TO 6500 | 100 0.30 1.50 16.00 480.00 2400.00
66 | 6500 | 7O 6600 | 100 0.30 1.50 16.00 480.00 2400.00
67 | 6600 | TO 6700 100 0.30 1.50 16.00 480.00 2400.00
68 | 6700 | TO 6800 100 0.30 1.50 16.00 480.00 2400.00
69 | 6800 | TO 6900 100 0.30 1.50 16.00 480.00 2400.00
70 ] 6900 | TO 7000 [ 100 0.30 1.50 16.00 480.00 2400.00
71 | 7000 | TO 7100 | 100 0.30 1.50 16.00 480.00 2400.00
72 | 7100 | 7O 7200 | 100 0.30 1.50 16.00 480.00 2400.00
73 | 7200 | 7O 7300 | 100 0.30 1.50 16.00 480.00 2400.00
74 | 7300 | 710 7400 | 100 0.30 1.50 16.00 480.00 2400.00
75 | 7400 | 1O 7500 | 100 0.30 1.50 16.00 480.00 2400.00
76 | 7500 | TO 7600 | 100 0.30 1.50 16.00 480.00 2400.00
77 1 7600 | TO 7700 | 100 0.30 1.50 16.00 480.00 2400.00
78 | 7700 | TO 7800 | 100 0.30 1.50 16.00 480.00 2400.00
79 1 7800 | 70 7900 100 0.30 1.50 16.00 480.00 2400.00
80 | 7900 | 70 | 8000 | 100 0.30 1.50 16.00 480.00 2400.00
81 | 8000 [ TO | 8100 | 100 0.30 1.50 16.00 430.00 2400.00
82 | 8100 | TO | 8200 | 100 0.30 1.50 16.00 480.00 2400.00
83 8200 | TO 8300 100 0.30 1.50 16.00 480.00 2400.00
84 8300 | TO 8400 100 0.30 1.50 16.00 480.00 2400.00
85 8400 | TO 8500 100 0.30 1.50 16.00 480.00 2400.00
86 8500 | TO 8600 100 0.30 1.50 16.00 480.00 2400.00
87 8600 | TO 8700 100 0.30 1.50 16.00 480.00 2400.00
88 8700 | TO 8800 100 0.30 1.50 16.00 480.00 2400.00
89 | 8800 | TO 8900 100 0.30 1.50 16.00 - 480.00 2400.00
90 | 8900 | TO 9000 100 0.30 1.50 16.00 480.00 2400.00
91 [ 9000 | TO | 9100 | 100 0.30 1.50 16.00 480.00 2400.00
92 9100 | TO 9200 100 0.30 1.50 16.00 480.00 2400.00
93 9200 | TO 9300 100 0.30 1.50 16.00 480.00 2400.00
[ 94 [ 9300 [ 70 | 9400 | 100 0.30 1.50 16.00 480.00 2400.00
95 9400 T 70 T 9500 100 0.30 1.50 16.00 480.00 2400.00
9 [ 9500 | 70 | 9600 | 100 0.30 1.50 16.00 480.00 2400.00
97 | 9600 | TO | 9700 | 100 0.30 1.50 16.00 480.00 2400.00
98 | 9700 | TO 9800 | 100 0.30 1.50 16.00 480.00 2400.00
9 179800 | To | 9900 | 100 0.30 1.50 16.00 480.00 2400.00
100 {5900 | 0 10000 | 100 0.30 1.50 16.00 480.00 2400.00
101 110000 | TOo | 10100 | 100 0.30 1.50 16.00 480.00 2400.00
102 1710100 [ To | 10200 | 100 0.30 1.50 16.00 480.00 2400.00
103 1710200 | To | 10300 | 100 0.30 1.50 16.00 480.00 2400.00
104 | 10300 | TO | 10400 | 100 0.30 1.50 16.00 480.00 2400.00
105 110400 | 7O | 10500 | 100 0.30 1.50 16.00 480.00 2400.00
106 [ 10500 | 70 | 10600 | 100 0.30 1.50 16.00 480.00 2400.00
107 | 10600 | TO | 10700 | 100 0.30 1.50 16.00 480.00 2400.00
108 [ 10700 | TO 10800 100 0.30 1.50 16.00 480.00 2400.00
109 [ 10800 | TO 10900 100 0.30 1.50 16.00 480.00 2400.00
110 [ 10900 | 7O | 11000 | 100 0.30 1.50 16.00 480.00 2400.00

15
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T o [ oLAN Ares | QTVSLUSES v
CHANAGE No. L g?:ﬁ": CUT DEPTH | PLAN AREA LAHEL Qr
. - \
T 11000 | 70 T 1105 1555 030 =5 m*gg 5388:88
112 111100 | 1o 11200 [ 109 0.30 1.50 | 16.00 | 380~00 330000
[ T13 11200 | 7o 11300 |09 030 _1.50 1600 ] 280.00 2300.00
114 1 11300 [770 [ 11400 100 030 1.50 &W 2400.00
11> 111400 770 [ 71500 100 0.30 1.50 %W 2300.00
116 1 11500 [0 [ 11g00 100 030 L0 T77600 ] 280.00 240000
171 11600 | 70 [ 11705 100 | 030 1.50 ‘%W 230000
9 1 10 | 11800 305 030 T35 — 16.00 . 50
118 [ 117 -\\\‘\WW 2400.
119 | 11800 | 7o 11900 [ 109 0.30 1.50 - 10.00 | 380.00 2400.00
120 [ 11900 | 70 %&%\}'28 :2\'88 430.00 2400.00
)

121 1 12000 [ 70 [ 1r100 100 ] 030 '\l\'oo 38000 2400.00
123 {12200 | 7o 12300 [ 109 030 1.50 : 3300.00
123 12200 N.\\'O\:}OI\WW 480.00 -

124 112300 [ 70 [ 13405 &Wl\mww 2400.00
| 125 [ 12400 L 10 | 12500 &O'\ml'\sow 480.00 2400.00
[ 126 12500 [ 7o 12600 &—-\'\SOWW 2400.00
127 ] 10 | 12700 | 100 0.30 1. 2400.00

127 12600 __\\\\‘W 430.00
128 127001 12800 [ 100 030 1.50 - 3300.00

128 [ 12700 [ 10 \‘W_WW 480.00
129 12800 [ 7o 12900 | 100 030 WW 480.00 2400.08
130 [12900 [ 7o 13000 &WWW‘W 2408.80
| 13T | 13000 _&&&O\NWWW 2480.00
[ 132 13100 [ 7o 13200 &-\I\W‘Ww 2400.
133 1 13300 100 0.30 . Y | 30.00 2400.00

133 [ 13200 [ 70 \—\1\50 16.00 480.

134 [ 13300 | 70 [ 713400 100 _%]\'SO_W‘W 2400.00
| 135 113400 | To | 13500 &&WWW 2400.00
33500 [ To 0 | 030 150 —1e0 : 230000

137 | 13600 | 70 [ 13700 &'\WW 430.00 .
138 13800 | 100 0.30 [ 1600 | 48000 2400.00

138 [ 13700 | 70 \\T 16.00 : A
1391 13900 | 100 0.30 [ 1600 | 48000 2400.00

139 13800 [ 70 \TOWW 16.00 000 2400.00

140 [ 13900 |70 14000 &\OTW 480. 30
— 14100 | 100 0.3 [ 1600 | 48000 2400.

141 114000 | 70 100 [ 030 T 13— 1600 7748000 ] X0
75 14200 | 100 0 [ 1600 | 48000 2400

142 ] 14100 | 70 N\T 16.00 | 2o0.00 | 00
T 4300 | 100 0.30 1600 | 48000 2400.

143 114200 [ 70 1 100 030 T&W 2400.00
—7 14500 | 100 0. 1600 | 48000 240

145 [ 14400 |70 14600 17100 [ 030 | 750 e 480.00 2400.00

146 14500 | TO 14700 100 0.30 1.50 W‘W 2400.00

147 114600 | 70 14500 100 0.30 1.50 _W 280.00 2400.00

148 114700 [ 70 900 | 100 0.30 1.50 1600 WW
[ 199 13800 | To | 12 00 T 100 030 1.50 16.00 | 48000— 2400.00

150 [ 14900 | 10 15000 100 0.30 1.50 —WW 2400.00
[ 15T 15000 [ 7o | 151 0.30 150 0028000 0
WS 200 | 100 16.00 480.00

152 115100 | 70 | 15 030 1.50 ' [ 480.00 230000
133 15300 | 100 16.00 430.00

153 115200 | 70 00 T 100 0.30 1.50 16:00 380.00 2400.00

154 1715300 | 70 15400 100 030 1.50 1600 230,00 2400.00

155 | 15400 | 7O | 155 T 03 1.50 16.00 480.00 2400.00
—— 0 | 70 | 15600 > 1.50 : — | 240000

156 | 1550 5700 | 100 0.30 16.00 480.00

157 15600 18 }5800 100 0.30 };8 16.00 480.00 2408.88
158 15700 0.30 : - 480.00 2400.
13 ) 00 16.00

159 115800 [ T0 15388 100 0.30 1 .5(0) 600 28000 2400.00
160 15900 [ 7o | 12 50 00 030 1.50 16:00 480.00 2400.00

161 [ 16000 | To 16100 100 0.30 1.50 16:00 430.00 2400.00
| T62 6100 | 10 16300 T30 R 16.00 | 480.00 T 340000

165 116200 | To | 163 50 030 1.5 16:00 30.00 2400.00
BTV TO 16400 1 1.50 . 2400.00

164 16300 00 0.30 16.00 480.00 .
16 TO 16500 1 1.50 : 2400.00

1635 16400 100 0.30 16.00 480.00 .

166 1716500 | To | 16600 00 030 1.50 00 280,00 240000

167 1716600 | To | 16700 i 030 1.50 T 00 280.00 2400.00
[ T8 16700 | 7o | 16800 100 030 .50 1500 28000 330000

199 116800 | To | 16900 500 030 1.50 16:00 380.00 2400.00
[ 170 36500 T To | 17000 100 | 030 L0 16:00 480.00 | 240000

171 137000 T 70 17100 0.30 1.50 16:00 380.00 2400.00

172 117100 [ 70 | 17200 | 100 030 -0 T6.00 48000 2400.00

173 17200 003 16.00 48000 T73400.00 ]
1 17400 | 10 1.50 d —

174 17300 T 70 %0 T 100 0.30

175 37400 [ 70 [ 175

16



278

CHANAGE No, L[ stosm  T———— QTYSLUSE&
NO. DEPTH CUT DEPTH
176 117500 [ 70 | 17e50—t———d

PLAN AREA QTY
LAHEL
17600 159 030 T———|
177 117600 | 7O |3 ] 040

7700 1\00“W 1.50 16.00 480.00 2
——50 |
178 | 17700 | 10O 0 | 100 =

400.00
1.50 —16.00 480.00 2400.00
700 | 17800 109 030 [ 50— |
179 1 17800 | 70 17900 00 | 30 20

[ 16.00 17748000 | 2400.00—
i 100 T 030 —T—735— 1600 48000 T S300m0—
o290 [ 70 178000 Oy gy - o A (3 ' '
181 | 18000 | To 100 ] : ]

50 [ 1600 | 43 0.00 ~2400.00
\%& 030 T 7550 —1— 16.00 | 48000 —2400.00
182 118100 | 70 | 1509 100 W_W\
183 | 18200 | To 18300 0 | -

16.00 |~ 480.00 240000
00 T a—1—3300 [ 100 0.30 1.50 """1‘6“.0‘0"'“""4'8'0'.'0'0' 2400.00
184 WAT\O%& 030 — 150 17600 — [ 480.00° 2400.00
:gz igggg 18 %& 0.30 1.50 16.00 480.00 2400.00
8600 | 109 030 75— om0
187 118600 | T0 18700 0 | 030 —

16.00 480.00 2400.00
—=2700 | 100 0.30 1.50

——en | 2400.00 ]
030 16.00 430.00 2400.00
T ] 0.00 0.00
:\\ 89760.00 448800.00
TOTAL QUANTITY OF EARTH WORK = 448800.00 CUM
DEDUCTION = 05 1870000 340 0.75 -21037.50 CuM
TOTAL EARTH WORK 42776250 cum

I

€. {OON) B.D.0 {OON)




QUANTITY OF EARTH IN BUND
SLUSE QTY

REMAINING QUANTITY OF SOIL

G.L 1.00

279

427762.50
770

112200.00
h\_\
89760.00

Q 225802.50
\_‘

1.50

\ |
o o

J.E. (OON)

3.00

NAME OF woRk.. RENOVATION
BUND ADJUST I
PERIMETER OF BUND %%

.\
= 18700.00 MTR
BOTTOM WIDTH OF BUND \\
= 3.00 MTR
TOP WIDTH OF BUND \\
= 1.00 MTR
HEIGHT OF BUND \\\
= 1.50 MTR
BERM \\—\
= 1.00 MTR
SIDE SLOPE OF BUND %*\
EXCAVATED EARTH

—\_\\

CuMm

1.00

=

.D.0 (OON)

18



427762.50 | Cum 105.00 | 3 44,915,062.50

EXTRA FOR SLUSH AND LAHEL ]

FOR EARTH WORK. (IRR]. CH-y

10 89760.00 | Cum 51.50 %4,622,640.00

DRESSING EARTH WORK ON

BUND (100%) 112200.00 | cum 6.44 % 722,568.00

DEWATERING By PUMP (S MI) [ 500,00 Hrs. | 240,00 X120,000.00
Total 4 50,380,270.50

J.E. (OON) B.D.O (OON)

19



iEm Description
No. Qty. Unit Amount
L\-\-\\
A MISCELLANEOUS WORK
,  |PHOTO GRA Y BEFOR AND DURING
THE WO 1 JOB 25,000.00
2 [SUPPLY AND FIXING of SIGN BOARD 1 JoB %7,500.00
3 |COLOuR WASH AND WRITING SLOGAN 1 JoB ¥5,000.00
\_ \\\“'
TOTAL ¥ 17,500.00

Q.

B.D.O (OON)

20



MISCELLANEOUS WORK

—

— o
e

J.E. (OON)

350,397,770.50
— ]

B.D.O (OON)

21
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MODEL Eg
NAME OF WORK = RENGV A TIMATE

TION OF KHOKAR] RIVER

SUMMARY OF PROJECT COSsT

] OR SAY
_ 

J.E. (OON)

—_—
S. No. PARTICULAR OF ITEM AMOUNT
] COST OF WORK 250397 770 o1

) W\
] £4 6,047,732 .46
L

3 Total
\ \

250,397,770.50

X 56,445,502.96

X 56,445,500.00

Q-

B.D.O (OON)

22
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TRIN W AT

TOPIC- NUMIE
BLOCK NAME
DISTRICT

STATE

REPORT
[ NALAS FALLINTO THE RIVER KOKHRI
- W
- SHAMLI

- UTTAR PRADESH

B oaw e
¢ Consulling Engineer

Pan lmyat\ Raj Deparimedt
Shami, (1.20- GaTTE

25
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ANNEXURE-4


= ;.;,-.\ ]
i

i
| & T qam?ﬂ?m faTT
B mv&m
. COF S (16) &
: 'ORK CONSTRUCTIONS OF FILTER CHAMBER
AME OF WORK Pl
e WASTE STABL]SA’[’]ON POND (2) ACROSS K;)TIEPILRI
, RIVER TO FILTER HOUSEHOLD WASTE WA
| BLOCK NAME . UN
STATE . - UTTAR PRADESH
~ ESTIMATED COST . 1587400.00
Lx Sauta cl#/j‘;ﬁ"‘i&/
\:)[ ()1 ( AW =~
Pan(\x V':n &cUD \;LAL
gnamii,(U.F)-2 24777
|
1"‘ | ‘ ot
i '/ | 3 :g{i l
‘.:“ ! S \;'

26
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DET ;
BLOCK - UN AlL OF MEASURMENT

CONSTRUCTION Or DISTT - SHAMLI
O OF FILTER CHAMBERS (16) & WASTE STABLISATION

~ PON (2) ACROSS KOKHRI RIVER

ITEM OF Wane
M OF WorK N0l T8 o ary  [uNIT|

| EARTH WORK IN EAXCAVATION N
; FOUNDATION IN ORDINERY 501t
i/cLEAD 30&UIFT 1.5 M Iy ALL
; RESPLCT (RES-251)
| 1 —_—
b l%f‘lﬁﬂ’w | 10,00 | 106 | 0.70 | 133.56
B - Al- q fy
WP TOTAL2) SEDIMENTATION FOND | *T % 335 [ 5e0 | it s |
L FACULATIVE POND 2 5.23 4.60 2.30 110.67
‘ MATURATION POND 2 | 523 | 250 | 200 | 5230 |
TOTAL _ 516.66 | CUM
i P.C.CLAYING I 1:6:12 WITH
E‘. : CEMENT AND FIND 3AND AND
£ 40mm GAUGE STON BALLAST
L COMPLETE IN ALL RESPECT (RES-
273 1O 275)
B | NALA BEFORE FILTER CHAMBER 18 | 1000 | 1.06 | 010 | 19.08
I 5 2 | FILTER CHAMBER (TOTAL-16) 16 | 305 | 1.07 | 0.10 522 |
ik | OUTERL/W (WsP) [ 2 [ 1000 ] 069 | 010 | 276 |
S/W | 8 | 454 | 069 [ 010 | 251 |
SEDIMENTATION POND 2 | 454 | 265 | 010 | 241 |
FACULATIVE POND 2 | 454 | 425 | 010 | 386 | 1
MATURATION POND 2 | 454 | 215 {010 | 195 | |
TOTAL FRERR | | 3779 [cum|
M 150 BRICK WORKIN :
FOUNDATION 1:4 WiTH CEMENT
AND C/ $/:1D [MORT/R COMPLETE
IN ALL RESPECT (RES-310)
NALA BEFORE FILTER CHAMBER | 36 [ 1000 | 023 | 045 | 3726 [ |
FILTER CHAMBER (TOTAL-16) 32| 3.05 | 023 | 165 3704 |
32 ] 107 ] 023 | 165 | 1299 | |
( 32 | 1.07 | 012 | 0.80 329 |
" 16 | 100 | 040 | 010 | 064 | q
OUTER /W (WSP) 4| 1000 | 046 | 030 552 |
OUTER S/W o8 ) AS4 ) 046 1 030 | S.01
3 o4 | 3350 | 035|150 7.04
OGUTERUW |4 | 460 [ 035 ] 0.60 | 386 \ "
OUIERLW bt T : , %
| o Er, ba‘lln‘an)%}Lin\\‘gm"“
i 1 Consulting Pngines
f ‘ 1 Punchayat Rej Depactr
&

¢
| ERY !

Shamll, (U.Ly:24777¢
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Mt AT A AT P T T O

OUTER yw : Ziicl) gii (1).;8 ;Si
\ | 3.1 . B '
o ———— | 4 | 448 | 023 | 120 4.95
—— T : 238 | 023 | 1.20 2.63
— we _A.54 | 035 | 150 9.53
| i 4.§4 0.35 | 0.60 191
— -] Z 4.54 | 035 | 030 0.95
— 454 | 023 | 1.20 10.02

JALI AREA DEDUCTION -8 0.60 0.23 | 0.60 -0.66
__T0TAL 145.18 | cum
12 mm THICK PLASW\
CEMENT AND £/ sA1 D VIORTAR
COMPLETE IN ALL RESPECT (Res.
596)
NALA BEFORE FILTER CHAMBER | 35 | 10.00 040 | 144.00
FILTER CHAMBER (TOTAL-16) 32 3.05 1.65 161.04
- 32 | 1,07 1.65 56.50
R .32 ] 107 0.80 27.39
— 32 | 107 0.80 27.39
uoducllop‘_\ -16 | 0.40 0.40 -2.56
64 | 0.12 0.80 6.14
SEDIMENTATION POND(WSP) 4 | 265 2.40 25.44
SEDIMENTATION POND 4 | 454 2.40 43.58
FACULATIVE POND 4 | a2s 1.70 28.90
FACULATIVE POND 4 | 454 1.70 30.87
MATURATION POID 4 | 215 135 11.61
MATURATION POND 4 | 454 135 24.52
JALI AREA DEDUCTION -8 | 0.60 0.60 -2.88 |
TOTAL 581.95 | sqm
LAYING OF C. C. IN1:2:4 IN
CEMENT, C/SAND & 20 MM S/GRIT
IN COMPLETE IN ALL RESPECT (RES-
L 282)
CUNET 18 | 10.00 | 0.45 | 0.06 4.86
WALL COPPING 36 | 10.00 | 023 | 0.03 2.48 |
WSP 2 | 454 | 265 | 0.10 2.41
2 | 454 | 425 | 010 3.86
2 | 454 | 215 | 010 1.95
] _ TOTAL ! . 15.56 CUM
Rccwop;/‘,:] 1\‘/0Rr’lN SILAD
WITH CEMENT r/f/\r\m b/ GRIT - ]
|WITH CEMENT CISAND & S/ GRIT| 16 | 3.05 | 1.07 | 015 7.83
ITH CEMEN 48 | 152 | 105 | 015 | 11.49
= WSP | 411000 | 030 | 015 | 180 |

s it

e

kb
Er bdu“:‘m Bnarger
Consulting ¥ ngineer
Pm‘l\ avau .m] Departime
SN U PTG
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:. d P"‘T
"8 | 454 | 030 | 015 163 |
TOTAL ] | 2276 | CuM
MS WORK IN RCC WORKINSLAB | 1 | 2276 | 001 | 785 2233 1
TOTAL ] 22.33 QT
MS IRON WORK (il ANGLETO TIE | 2.25 atl
THORN WIRES AND JALI
I— Ry
FILUNG OF FILTER MEDIA —
(1) BRICK BATS 16 | 1.82 | 110 | 0.30 9.61
TOTAL 9.61 | CUM|
(i) S/ GRIT | 16 | 1.82 1.1 0.3 9.6096 | |
TTOTAL | 9.6096 | CUM |
() COARSE SAND \ 16 | 182 | 11 0.3 96096 | |
& TOTAL | 9.6096 | CUM
E
p e
r}.".“.
( i
f '
!
j
it ‘
|
"
'.
‘
!
{
o |
i REOR X VR GRS i

T T e e Y O T O T O T T D T
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CONSUMPTION

. pLOCK- UN DISTT - SHAMLI

STABLISATION

C©1 TILTET CHAMBERS (16) & WASTE
L0 () ACROSS KOKHRIRIVER

ITEM QTY | UNIT CEMEN;

F/SAND | C/SAND S/GRIT

I
TOBMIN BT g | el — -
MIX MORTAR ‘L“_‘J'—’_{_'V’ ‘ 270.04 39.20 0. :
LAYING OF CC ——= 1]
0.00
e ROAD IN 1:2:4 7.00 14,01 | 0.00
0.00 |37.79
[i o 12 MM THICK 0.00 0.00 | ==
; , 0.00
B PLASTER IN 1:4 0.00 0.00 0.00
b |
Sy
961 |
|
__,,.4_,.—1
66785 47.40
66785|47.40

GST RATE| AMOU NT

448.00 | 253400.00
[1155.00 | 30383.90
2100.00 | 130721.60

2762

SAND GST 5% |

v 42.95 207323 | 8480391
47.40 47774.24
e ] 12% I
e MS. STEEL BAR ' 1233
2 18% ot
i MS IRON WOFRY |
4y [ I8
3 NANGLETOTIE | 5 o¢
| THORN WIRES
54 AND JALI

o b o ———————

= Cansalting Bngineer
P ey Ny , NI . B
Sooenavatt Ry Depa
1 .\tx‘\\\t\; Dopaaent
RIS TH R RS S0
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5.80 6.496 |387353.00 433835.36

—

1071889.4 1232400.81

R

F poo cernbh Bhargve

”y ~

Cosooning Enginaer
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f e
L f | Fo el

LU COST

‘nCK - UN
DISTT - SHAML!

- CONSTRUCTION OF FILTER CHAMBERS ( 16) & WASTE STABLISATION

pOND (2) ACROSS KOKHRI RIVER ]

ITrA QY | UNIT

:' EARTH WOI 11 L Y A TATION 11
| FOUNDATION 111 CETITRY §7 11/ LEAD | 516.66 | CUM | 90.00 46499.69

30SLIFT 1.5 M I ALL 4151 EC) (RES-251)

Ay

P.C.C LAYING IN 1:6:12 WITH CEMENT
. AND FIND SAND AND 40mm GAUGE
} BRICK BALLAST COMPLETE IN ALL
RESPECT (RES-273 7O 275)

M 150 BRICK WORK [N FOUHDATION 1:4
WITH CEMENT AND C/ SAND MORTAR | 145.18 | CUM 920.00 133569.72

37.79 cum | 735.00 27772.03

COMPLETE IN ALL RESPECT (RES-310)

12 mm THICK PLASTER IN 1:4 CEMENT
4 |ANDF/ SAND FIORTAR COMPLETE IN ALL 581,95 | sam | 115.00

‘ h T (RESBEE) N
LAYING OF C. C. Il 1:2:311- ROAD RATIO OF

.

5 CEMENT C/SAMD & 20 MM S/GRITIN 1556 | cum | 850.00 13227.13

COMPLETE IN ALL RESPECT (RES-282)
RRC WORK WITH CEMENT APPROVED 2276 1125.00 25602.75
25680.98

66923.79

C/SAND

MILD STEE LAIN WORK SUCH
ASRCC/RUY 1 NRCUGHTTO
REQUIRED SHAFE 25 NECESSERY /¢

BENDING FOR PROPER COMPLITION OF THE

. WORKI/c AL (RES-504
-_
| TOTAL

LORIRO

22.33 QTL

—
—
w
o
o
o

LAROUR COST

e e

TOTAL

ST (L] GITIEER ESTIMATEFEEL% ECATRE
e ] __._.,M__-\.fzf_tol'»zt “1587393.73
—w 158740000 ]

‘ :l}\ R \‘I.‘.”‘l‘.'\‘.'.
cavii Ko oy
¥ Wl \\\J § :\A\",i\«.\. 14

N P Y
LETAN
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